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one of the many techniques being prac-
tised in different parts of the world and
may continue to develop in the country
through private efforts. As such, there is
no proposal to expand this system in
Government Hospitals through-out the
country.

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI SALEEM IQ-
BAL SHERVANI): (a) No, Sir.

(b) Does not arise.

(<) No comprehensive survey on the
advantages and disadvantages of acupunc-
ture has been conducted in the country.

(d) and (e) The Government of India
have not recognised Acupuncture as a
system of medicine in the country. This is

Participation of Foreign Companies in
T.V. Station/Radio Broadcasting

1561. SHRI BRAHMAKUMAR
BHATT: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether foreign companies will be
allowed to participate in T.V. Station/
Radio Broadcasting directly or indirectly;

(b) whether Government contemplate
to allow private and foreign countries in
this regard which may adversely influence
the mind of young generation; and

(c) if so, the reasons therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
C.M. IBRAHIM): (a) to (c) At present
no foreign company is permitted to par-
ticipate in T.V./radio broadcasting direct-
ly or indirectly from Indian soil. No
decision has been taken yet on the re-
view/change of this policy.

WHO Directive to Sell the Drugs

1562. SHRI JANARDAN YADAYV:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:
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(a) whether it is a fact that the World
Health Organisation has directed that the
drugs should be sold by their generic
name;

(b) whether Government subscribe to
this directive;

(c) if so, the reasons for pharmaceuti-
cal companies selling the same drug
under their own name; and

(d) the action Government propose to
take to curb this practice?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI SALEEM IQ-
BAL SHERVANI): (a) There is no such
direction from the World Health Organ-
isation (WHO) that drugs should be sold
by theig generic names. However, the
WHO has recommended that the generic
names of drugs listed in the WHO Essen-
tial Drug List should be used wherever
available and the prescriber should also
be provided with the respective propriet-
ary names.

(b) to (d) Government by and large,
purchases drugs and pharmaceuticals, by
generic name for use under the National
Health Programmes, and in Government
hospitals. The companiecs use brand
names registered under the Trade and
Merchandise Marks Act, 1958.
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